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. REFERENCE TO THE OPENING OF
THE CLQSED INDUSTRIAL UNITS OF
THE DALMIA-JAIN GROUP IN DERHI.
-ON-SONE AREA IN BIHAR .
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REFERENCE TO THE DEATHS CAUS-
ED 8Y ADULTERATION IN KERALA

| SHR1 K. MOHANAN (Kerala): With
gfeat pain. deep concern and strong pro-
protest I am raising this serious issue
dun the floor of this House, with your
kiad permission. For the last one month
or so, the State of Kerala is experiencing
the tragic incidents of kerosene distribu-
ted by Hindustan Petroleum Company, kn.

Re. deaths caused by [ 14 MAR,

1985] adulteration in Kerale 2¢6
own as ‘killer kerosene’. fgready, 16 valu-
able lives have been lost and more tham
100 persons have been hospitalised due
to serious burn injuries. Kerosene distributed
by H. P. C. in Kerala for the month of
rebruary 85 was highly inflammable than
that of even petrol. Kerosene is the only
source of energy for the rural population of
_our country. Naturally, the poor innocent
people have become the  victims of the
tragedy. . . .

To anybody’s silrprise, the State Go-
vernment and  the Hindustan Petrolenm
Company have failed to protect these poor
innocent people  from the fatal conse.
quences of this ‘Killer kerosene’. It has
come to my notice that the kerosene dis-
tributed was mixed with naptha, a highly
inflammable petroleum product. The first
case was reported in the second week of
February. But this tragic incident is being
continued even afer one month. Nobody
is interested or prepared to take the res-
ponsibility for this tragic incident. May be,
the human life is the cheapest available
commodity in the market; .

1t is very easy to find out the reason for °
this calamity with a simple analysis of the
sample of kerosene in any common lab.
oratory. But with pain and protest T would
like 1o say that the authorities were never
concerned for the last one month. For the
last 30 or 40 days reports are appearing
everyday in the press regarding the {atal
incidents of ‘Killer kerosene’ from varjous
parts of the State. Even then the authormes
have failed to check it. & )

In this backgound, I would like to make
a fervent appeal to the Union Goyernment
to intervene and seize the entire stock of
‘Killer kerosene’ distributed by the H.P.C,
[ also request the Government to give
necessary directions to the H.P.C. to give
sufficient compensation  to the victims.
Abpve all, T would urge upon the Governs
ment to institute an enquiry into this matter
at top level immediately.

“THE DFPUTY .CHAIRMAN: The
Mouse stands adjourned till 2 o'clock.

. The House then adjourned for
it lunch at:22 minutes past ons of
the clock. : -



